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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH
| (Ofﬁce of the Registrar Judicial at Jammu)
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Subject: Re-assigning of assigned Bail Applications and petitions up to the year 2005,
assigned to Hon’ble Mr. Justicc Tashi Rabstan (Former Chief Justice) and
- HHon’ble Mr. Justice Puncet Gupta (Former Judge).

ORDER

No: | 29 /RI/HCWJI/2025 Dated: 0 .05.2025

With a view to ensure speedy disposal of the Bail Applications and petitions up
to the year 2005, earlier assigned to IHon’ble Mr. Justice Tashi ‘Rabstan (Former Chief
Justice) and Hon’ble Mr. Justice Punect Gupta (Former Judge), Hon’ble the Chief
Justice of the High Court of Jammu and Kashmir and Ladakh has been pleased to
re-assign the following Bail Applications and petitions up to the year 2005 to the
various Hon’ble Benches as per details tabulated herein below;

S.No. | Name of the Hon’ble Judge ' Cases assigned
1. Hon’ble Mr. Justice Javed Igbal Wani As per Annexure-“A”
appended herewith.
2. Hon’ble Mr. Justice Rahul Bharti As per Annexure-“B”
appended herewith.
3.. | Hon’ble Ms. Justice Moksha Khajuria Kazmi | As per Annexure-“C”
| appended herewith.
4. Hon’ble Mr. Justice Mohd Yousuf Wani Asper Annexure-“D”
appended herewith

The assigned matters shall be heard by the Hon’ble Benches through-

physical/virtual mode, as per the place of availability of sitting of Hon’ ble
Benches, irrespective of change of roster.

By Order.

- | MM U, B
' No:/026-22 /RI/HCWJ/2025 | ' ated:7 .05.2025

Copy of the above orderis forwarded to the:

1. Worthy Registrar General, High Court of J&K and Ladakh at Jammu, for kind
information.

2. Principal Secretary to Hon’ble the Chief Justice, High COUI‘t of J&K and
Ladakh for kind information to His Lordship.

3. Secretary to Hon’ ble Mr./Mrs. Justice

for kind information of their Lordships.
Mrge NIC, High Court of J&K and Ladakh for informatien and uploading
the same on the official website of the High Court.

5. In charge Library, High Court of J&K and Ladakh Jammu, for information and
keeping the record of the same.

6. Joint Registrar/Deputy  Registrar/Assistant Registrar, Computer, Digitization,
LPA, PIL, OWP/SWP/ WP (C)/ Civil, Criminal & Arbitration Section, for
_infor mauon and necessary action.

7 Order file. '
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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH

(Office of the Registrar Judicial at Jammu)
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Annexure-“A”

Re-assigning of assigned Bail Applications and petitions up to the year 2005 to
Hon’ble Mr. Justice Javed Iqbal Wani '

S.NO. | TYPE | NO. Year PETITIONER RESPONDENT BENCH
1 SWP 1587 2002 MADAN LAL AND ORS STATE OF J AND K ]SBII;,\II\IGCLI'IIE
SINGLE
2 SWP 37 2003 M.APPA RAO U.0.I AND ORS. BENCH
STATE TH.URBAN SINGLE
3 SWP 177 2005 INDER SINGII SLATHIA LOCAL BODIES AND | BENCH
ORS.

1 Court of J&K |
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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH

(Office of the Registrar Judicial at Jammu)
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Annexure-“B”

Re-assigning of assigned Bail Applications and petitions up to the year 2005 to
Hon’ble Mr. Justice Rahul Bharti

O,

S.NO. | TYPE | NO. | Year PETITIONER RESPONDENT BENCH
: owp | 122 | 2001 | ADMINISTRATOR,JAMMU | CHAIRMAN,SPL.TRIBU | SINGLE
. MUNICIPALITY NAL AND ORS BENCH
' U.0.L TILMIN.OF SINGLE
2. owp | 215 | 2002 | SYED AHMED AND ORS. SOCIAL WELFARE NS
AND ORS.
_ STATE OF ] AND K SINGLE
3, owp | 933 | 2002 RAJINDER SINGI N o
ROMESH CIIANDER AND | STATE OF J AND K SINGLE
>
4. OWP | 955 1 2002 ORS. AND ORS. BENCH
JAND K. SINGLE
5, owp | 153 | 2004 | POONAMSHARMAAND | qpn yRinGNAL AND | BENCH
ORS
ORS.
NATIONAL SINGLE
6. CFA 22 | 2005 | HYDROELECTRIC POWER | LAXMI DEVI AND ORS | BENCH
CORPN.LTD. .
7. CFA | 25 | 2005 PARKASH KOUR AMARJEET SINGH | SINGLE!
~ BENCH
sirar Judicial

High Court of J&K
AMMUNG~
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Annexure-“C”

Re-assigning of assigned Bail Applications and petitions up to the year 2005 to
Hon’ble Ms. Justice Moksha Khajuria Kazmi

SNO. | TYPE | NO. | Year PETITIONER RESPONDENT BENCH
1. ; _ o STATE TIL. SOCIAL | SINGLE
OWP | 660 | 2003 | MOMD.SADEEQANDORS. | STATETILSOCIAL 1 SINGLE
2. OwWP | 163 | 2004 | RAM RATTAN SHARMA U.0.I AND ORS. 18311;\11\?(?1?
3, - , - STATE TIL SPECIAL | SINGLE
OWP " | 380 |. 2004 | KARANSINGHANDORs. | SUATE I SPECIAL | SINGLE
1 JANDK . | SINGLE
owr | 480 | 2004 SURISHTA DEVI SPL.TRIBUNAL AND | BENCH
ORS.
5 owr | 716 | 2008 INHABITANTS OF STATE TILFOREST | SINGLE
VILLAGE SILA BARDARI DEPTT. AND ORS. | BENCH |
3 MEMBER, J AND K| SINGLE
OWP | 1176 | 2004 DES RAJ AND ORS. SPL.TRIBUNAL AND | BENCH .
ORS |
3 _ STATE TILURBAN SINGLE
OWP | 814 | 2005 | SURAMSINGHANDORs. | [STATE TLURBAS | SRe-:
5. IMRAN RAJA ANSARI TASBIR KOUR AND | SINGLE |
‘ AND ANR. ( LRs OF ORS. ( LRs OF BENCH
CFA 27 | 2005 MOULVI IFTIKAR S.GURBACHAN SINGH)
HUSSAIN ANSARI ) AND ORS. |
9. | . TAND K SPL. SINGLE
owp | 378 | 2005 VEER KUMAR KOUL TR S s | e

5

Refitirar Judicial :
High Court of J&K.
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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH @

(Office of the Registrar Judicial at Jammu)
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Annexure-“D”

Re-assigning of asSigncd Bail Applications and petitions up to the year 2005 to
Hon’ble Mr. Justice Mohd Yousuf Wani

S.NO. | TYPE | NO. | Yecar | PETITIONER RESPONDENT BENCH
UNION TERRITORY OF IAMMU | o o
.| BailApp | 64 | 2021 | MOHDMANIEF | AND KASHMIR TH SHO POLICE | SINOLE
STATION UDHAMPUR :
UNION TERRITORY OF JAMMU
y \ oo irerr | AND KASIIMIR TH SHO POLICE | SINGLE
2 | BaitApp | 372 | 2021 | sumestzursi | ANDRASTMIR T SHO FOLY NG
JAMMU AND ANOTHER
UT OF J AND K Ti POLICE ]
3. | Bailapp | 250 | 2022 | MOHMDIMRAN 1o i MALHAR BILLAWAR | SINGLE
AND OTHERS . BENCH
KATHUA
- UT OF J AND K TH SHO POLICE
4 | Bailapp | 13 | 2004 | PYARELAAND | SrATION NOWSHERA RAJOURI o
: ~ AND ANOTHER :
, UT OF J AND K TH SHO POLICE
. AJAZ AHMAD r . SINGLE
5. | Bailapp | 14 | 2024 MAL STATION POONCH AND NGLI
AND ANOTIER NOTIEN BENCH
p o | 21 | 2004 ROZEL AND | U T OF J AND K TH SHO POLICE | SINGLE
: PP OTHERS STATION RAJ BAGH KATHUA | BENCII
UTOF J AND K TH SHO POLICE :
7. | BailApp |- 26 | 2024 SHAZ&? VD STATION POONCH AND iﬁ\%‘l‘
ANOTHER
U T OF J AND K TH SHO POLICE
8 | Bailapp | 35 | 2024 e STATION POONCH AND ShoLE
ANOTHER
. _ U T OF J AND K TH SHO POLICE | SINGLE
9| BailApp | 36 | 2024 | MOMDSHABIR | "o\ 110N MENDHAR POONCH | BENCH
MANDEEP -
. U'T OF J AND K TH SHO POLICE | SINGLE
10. | BailApp | 38 | 2024 SINGH TH L Or o o
oS UL | STATION BANIMAL RAMBAN | BENCH
i | saiap | 40 | 2004 S R U'T OF J AND K TH SSP SINGLE
N OTIER RAMBAN AND ANOTHER BENCH
STATION HOUSE OFFICER SINGLE
12. | BailApp | 42 | 2024 | MOHDTOUSIF | POLICESTATIONNOWABAD | Lici
JAMMU
_ VIAY KUMAR | UT OF J AND K T11 SHO POLICE | o
3. | BailApp | 48 | 2024 ALIAS VUAY STATION UDHAMPUR AND~ | TG
' SALARIA ANOTHER




